
Sir,

From

To,

Sub

Ref:-

Copy to

THE U ATI HI HC RT AT UW HA
( HrGH COURT OF ASSAM, NAGALAND , N4IZORAM AND ARUNACHAL PRADESH)

No.HC .vtt-87 I2013( ft.)/ qo, IA
Smti Jayashree Bora,
loint Registrar (Vig ance),
Gauhati High Court,
Guwahati.

Shri Pranjal Das,

District & Sessions judge,

lorhat.

Dated Guwahati the 7
.h
September,2024.

Casual leave,

Letter No. IA|B375|2OZ4 dated 29.08.2024

Yours faithfully,

s4-

JT. REGISTRAR(VIGILANCE)

.wI- 7 810 A da

with reference to your letter on the sublect cited above, I am directed to informyou that your prayer for casuat reave on 2g,og,2024, has been granted. The next seniormost Judiciar offrcer avairabre at the statron wourd remain in charge of your court and office,during your absence.
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J/ The Project f4anager, Gauhati High Court
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